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To, 

The Registrar, 

Hon’ble NGT, 

Principal Bench, 

New Delhi, 

Subject: Interim cum Progress Report of the Joint committee constituted by Hon’ble 

NGT, Principal Bench, New Delhi order dated 29.08.2022 in matter of OA 

No.558/2022 (PB) “Salman Qasmi & Ors. Vs. State of Rajasthan & Ors. 

Reference: 1. Hon’ble NGT order dated 29.08.2022. 

2. This office letter No. RPCB/ROJP/S/legal-23/2754 Date: 18.11.2022. 

Sir, 

With reference to above subject matter, it is submitted that the Hon’ble Tribunal by 

order dated 29.08.2022 has directed to joint committee to submit factual and action taken 

report within in two months by e-mail on judicial-ngt(@gov.in. 

In compliance to directions passed by the Hon’ble Tribunal, interim cum progress 
report of Joint Committee is being submitted for kind perusal of the Hon’ ble Tribunal with 

request to grant additional 1.5 months time for submission of the factual and action taken 

report. 

Yours sincerely, 
Encl. As above. 

Arvind Kumar 

(Regional Officer) 
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Interim cum progress Report of the Joint committee constituted by 
Hon’ble NGT (PB), New Delhi order dated 29.08.2022  in OA No. 
558/2022 in the matter of  Salman Qasmi Vs State of Rajasthan 

 

The Hon’ble National Green Tribunal, New Delhi vide its order dated 29.08.2022 in 

the matter of OA No.558/2022 (PB) “Salman Qasmi &Ors. Vs. State of Rajasthan 

&Ors directed as (the copy of order dated 29.08.2022 is enclosed at Annexure-I.): 

“We find it necessary to verify the factual position about compliance status by 

constituting a joint committee comprising of CPCB, State PCB, and District 

Magistrate, Jaipur. The Committee may undertake visit to the site, interact with the 

stakeholders and furnish a factual and action taken report within two months by e-

mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support 

PDF and not in the form of Image PDE. The report may give details of industries 

operating in industrial and non-industrial area, present mode of disposal of 

industrial effluents and other associated aspects. The report may also mention 

whether there is an action plan for restoration of degraded encroachments, with 

budgetary plans. The State PCB will be the nodal agency for coordination and 

compliance. The Committee will also be free to interact with any other department 

and associate any other expert/institution. If any observations are made in the report 

against any industrial establishments, they may be put to notice of these proceedings 

and a copy of report furnished to them simultaneously with the filing of the said 

report before this Tribunal to enable them to file their response, if any, before this 

Tribunal." 



In compliance to the Hon’ble NGT Order dated 29.08.2022, Central Pollution 

Control Board (CPCB) vide its letter dated 13.09.2022 has nominated Shri P.Jagan, 

Regional Director, CPCB, Bhopal as a member of committee, Rajasthan State 

Pollution Control Board (RSPCB) vide letter dated 22.09.2022 has nominated Sh. 

Arvind Kumar Agarwal, Regional Office, Jaipur (South) as a member of the 

committee and also appointed as Nodal Officer on behalf of RSPCB and District 

Collector has nominated Additional District Collector-I as a representative of the 

District Collector vide its letter dated 09.11.2022. 

Interim report was submitted by the committee on dated 19.11.2022 with request 

to grant additional 3 months time to complete the inspections/survey/sampling of the 

textile units and for preparation of restoration plan of degraded environment with 

budgetary provision through reputed institution or expert agency for final 

preparation and submission of the factual and action taken report. The matter stands 

adjourned by Hon’ble NGT to date 31.01.2023. 

Inspections/surveys of 1250 textile units have been carried out in three phases i.e. 

first phase in June to August, 2022 second phase in October, 2022 and third phase 

in December, 2022 to January, 2023 by the joint teams/RSPCB Officials. Inspection 

of the CETP (12.3 MLD) was carried out by Committee/State Board officials. Water 

bodies (Dravyawati River, Gular Dam, Nevta Dam and Chandlai Dam), feeder 

canals (from Gular to Nevta Dam and other one from Gular to Chandlai dam), 

Various Nallah/drainage system, Agriculture Fields of Sanganer and cesspools in 

Sanganer were visited by the committee/ joint teams/ State Board officials. The 

Committee/ joint teams/ RSPCB Officials also collected PTP/PETP samples of 

individual units, ground and surface water samples, samples of water bodies, Nallah, 

various discharge points, Cesspools located in and around Sanganer area.  



In view of the above, it is suhmitted that work of huge data

compilation/interpretation of inspcction rcports antl analysis reports of

samples colleeted is still going on thcrcfrrrc it is humhly rcqtlcsted to provide

one and half month timc to conrntittctr firr linal suhmission of factual and

action taken report
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